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THE MINISTER OF INDUSTRY
{SHRI NARAYAN DATT TIWARI):
{a) The company has reported that sup-
plies of scooters to Canteen Stores De-
partmen! (1) has bzen increased from a
level of 100 Nos. per month that obtained
an May, 1980 to 150 Nos, per month from
Yanuary, 1982,

(b) to (d) Tn view of the preference
for this brand of scooters, a substantial
waiting list exists. The increased alloca-
tion made by the company to CSD(1) as
well as the steps taken by the Govern-
ment for increased availability of alter-
native brands of scooters in the market
includimg  expunvion pgranted to Bajaj
Auto Limited are expected to go a long
way in mecting the demand.

Death of an Accountant of Tihar Jail

1628, SHRI  VIJAY KUMAR YA-
DAV: Will the Minister of HOME AF-
FAIRS be pleased (o state:

(a) wkether an  Accountant of Tihar
Central Tail, Delhi was found dead on
25th December, 1982 at his residence;

(b) whether any enquiry has been
made to find out the cause of his death;

(c) if so, the detuils thereof?

THE MINISTER OF STATE 1IN THE
MINISTRY OF HOME  AFFAIRS
{SHRI P. VENKATASUBBAIAH). (i)
10 (¢) Delhi Administration have infor-
mad that one Jagdish Siugh. working as
SAS Accountant in Central Jail, Tihar, was
on 25th December, 1982 found dend in
the hath-room of the quarter where he was
living. The bath-room was closed from
inside and the police made entry after
breaking open the glass-panes of the win-
dow. The police and Central Foremic
Science Laboratory team, after conducting
spot inspection and  enquiry, were of the
opinion that it was a case of suicide.

Dowry Deaths

1629. SHRI HANNAN MOLLAH:
Will the Minister of HOME AFFAIRS
be pleasel 1o siale:

(a) the number of dowry deaths in the
country iluring the lasy three years, ycar-
wise and State-wise;

(b) the action taken aguinst the cul-
prits and in how many cases the culprits
were punished; and

(c) the steps Governmen: propose to
tahe to prevent these-incidents?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): {a) io
(c) The State Governments and Union
Territory Administrations are responsible
for enforcing law relating 10 offences. No
data in regard to the number of dowry
deaths in the country during the last
three years, year-wise and State-wise is
compiled on all India basis as crime is
a stale subjecl, Delailed instructions were
issued 1o all State  Governments and
Unron Territory Admnisiations  (ex-
cept Jammu and  Kashmir and Sikkim)
on the subject on 13-8-1982, A copy of
the instructions  issued is laid on the
Tahle of the House [Placed in Library.:
See No, L'T—5988/83]

Production of colour T.V. sels by
FCIL

1631, SHRi MOHANI Al PATEL:
Will the PRIME MINISTER be pleased
o state-

(a}y whether 1 is a facy that Electro-
nics Coiporation of India Ltd, has indi-
cated interest in poing into production of
colonur television sets with the indigenous
tcchnology developed by the CEERT:

{h) if so, what 15 the plan of Govern-
ment lo produce  colour TV sets in the
country: and

tet whether there is any proposal to
munufacture colour TV scts in collabo-
ratton with some forcign concern if s,
the  details  thereof?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
tSHRI M.S. SANJEEVI RAO): (a) Yes,
Sir. Technology developed by CEERI has
yet to be enginecred, productionised and
ficld proven.

by and (c¢) Governmeni has finalised
the Indostrial Licensing Policy for Colour
TV receiver seis and it has been laid on





